
20O7        Written Answers [ RAJYA SABHA ] to Questions 200^ 

 
t [PRODUCTION AND DEMAND OF CEMENT 

207. SHRI B. N. BHARGAVA: Will the 
Minister of STEEL AND HEAVY INDUSTRIES be 
pleased to state: 

(a) the quantity of cement produced in 
the country during each of the last three years 
and the quantity of annual requirement of 
cement in the country;  and 

(b) whether any new cement factories are 
going to be set up during the current year, and 
if so, by when they will be set up and at what 
places, and what will be their estimated 
annual  production?] 

 

 

t[THE MINISTER OF STEEL AND^ 
HEAVY INDUSTRIES (SHRI C. 
SUBRAMANIAM) : (a) The quantity of cement 
produced in the country and the quantity of 
demand, as received from the various 
authorities, State and Central, during each of 
the last three years are as follows: 

Demand Production 
million tonnes million tonnes 

1959    8-07 6-93 
i960    9-26 7-84 
1961    16'59 8-25 

It has, however, been estimated by the Tariff 
Commission that the effective demand during 
1961 was only about 9 million tonnes. 

(b) Two new cement factories are expected 
to be set up during the current year. The first 
of these is likely to be commissioned by July, 
1962 and will be at Ammasandra in Mysore 
State. The initial installed capacity of the 
factory will be 100,000 tons a year. The 
second factory is likely to be  commissioned 
by  the  end  of  the 

t[ ]   English  translation. 
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current year and will be at Wuyan in Jammu 
and Kashmir State. The installed capacity of 
this factory will be 20,000 tons a year.] 

 

PAY SCALES OF TEHSILDARS AND NAIB 
TEHSILDARS 

208. SHRI B. N. BHARGAVA: Will the 
Minister of HOME AFFAIRS be pleased to state: 

(a) whether the Tehsildars and Naib 
Tehsildars under the Delhi Administration 
have been granted new pay scales in 
accordance with the recommendations of the 
Pay Commission; 

(b) if so, since when; and 

(c) if not, the reason therefor and when 
the new scales are proposed to be granted to 
them?] 

 

 

t[THE MINISTER OF STATE IN THE 
MINISTRY OP HOME AFFAIRS (SHRI B. N. 
DATAR): (a) to (c) The posts of Tehsildars and 
Naib-Tehsil-dars in Delhi are generally filled 
by the deputation of suitable officers from the 
Government of Punjab. The incumbents of 
these posts, including those who are not on 
deputation, are allowed pay in the scales of 
pay attached to the posts of Tehsildars ;snd 
Naib Tehsildars from time to time In Punjab 
plus dearness allowance at Punjab rates plus 
other allowances sanctioned for Central 
Government Officers of comparable status 
while working in Delhi.] 

 

OFFICERSOF ELHI ADMINISTRATION 
GRANTED EXTENSION OF SERVICE 

209. SHRI B. N. BHARGAVA: Will the 
Minister of HOME AFFAIRS be pleased to state 
the number of those 


